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IN THE CENTRAL ADMINISTRATIVE 'TRIBUNAL: HYDERABAD BENCH'
. AT HYDERABAD i

DATE OF JUDGMENT:; 21-4-05
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BETWEEN
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J.Laxman Rag ‘
o «o Applicant

- And o ' .

1. General ilanager,
Telacmmmunlcatlans, Jarangal.,

z. Sen;ur Superintendent,
~Telegraph Traffic, Warancal . ,
Division, Hanamkonda. | . _ T

~ 3. Telecommunication “lst. Engineer,

~RKarimnagar. .
4, F.Bhaskar fao

.o Respahdents‘

COUNSEL FOR THE APPLICANT: SHRI A.Sudarshan Heddy

COUNSEL FOR THE RESFONPENTS: SHRI V.Bhimanna,
‘ B /AAA]..CGSC
CORAM:
| HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHATIRMAN
HON'BLE SHRI R.RANGARAJAN, MEMEER (ADMN. ) i
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oA 489/95; Ot. of Order:2]~4=55,
(Order passed by Hon'bls Justice Shri V.Neeladri Rao,
Vice=Chairman) .
| ¥ * *

This applicatinn was filed challenging the transfer

of the applicant from Korutlea to Karimnagar by the impugned

prger dt.&@—ﬁ-ggj

2 Sri S.Sddarshan Reddy, learned counsel for the

applicant submitted to-day that this Original Application

ie not pressed for the present. It is further submitted

far the applicant that he may be permitted to wifhdraw this

0.A. with libert}y to file as and when it is necessary.

3. Sub ject to the abovs, the D.A. is dismissed. HNo
cmsts.f ,
~ 2 = \
J'\‘ ] - W/\,‘A&«C““‘—“—“—-\
(R LRANGARAJAN) (V.NEELADRI RAL)
Member (A) Vice=Chairman
. Dt. 2ist April, 1995, Dol
| Dictated in Open Court. — G-
Deputy Registrar(J)
‘avl/ '
To ,
1. The General Manager, ®elecommunications,

Warangale.
2. The Senior Superintendent, Telegraph raffic,
Warangal Division, Hanamkonda.

3. 'I'he Telecommunicatlon Dist.Engineer, Karimnagar.
4. One copy to Mr.A.Sudarshan Reddy, Advocate, 1-9-312/6/2

- 'Vidyanagar, Hyderabad.
5, One copy to Mr. V.Bhimamnna, Addl,.CGSC.CAT,.Hyd.

. . L .
6. One copy to Library, CAT.Hyd,
|
7. One spare COpY.
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Dismissed,

. ‘ .

Dismissed &3 withdrawn
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